| TEM NO. 4 REG STRAR COURT. 1 SECTION 11
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR, RAJESH KUVAR GCOEL
Crimnal Appeal No(s). 1000/2015
PRABHU SI NGH Appel | ant ('s)
VERSUS
STATE OF UP Respondent ( s)
Date : 05/04/2017 This appeal was called on for hearing today.
For Appellant(s)
Ms Suj at ha Bagadhi, Adv.
Ast ha Tyagi, Adv.

For Respondent (s)
M . Abhi shek Chaudhary, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER

Parties to file addi ti onal docunent s wi thin f our weeks

time.
Li st again on 4.5.2017.
(RAJESH KUVAR GOEL)
Regi strar



